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SECTION 3, SUB-SECTION {ni

GOVERNMENT OF INDIA )

MINISTRY OF FINANCE |

DEPARTMENT OF REVENUE
CENTRAL BOARD OF DIRRCT TAXTIS

Nm Delhi, thes%¥arch, 2000

NOQTIFICATION J
(INCOME-TAX) % :
80.  (E)- Whereas the Central Government, in exercise of the powers corgerred by
clause(iii) of sub-sectiom(4) of section 80-JA of the Tncome-tax Act, 1961(43 "of
1961 ) (hereinafier refarred o as said Act), has ﬁammif and notified a scheme for
industrial park, in the natification of the Gavernment of Inidia in the Ministry of ndustry
and Commerce (Department of Industrial Policy and Fromotion) vide S.0.1201(),
dated the 1™ December, 1999 for the period beginning cm ‘the 17 day of April, 1997 and -
ending on the 317 day of March, 2002; F
And, whereas, M/s Western India Kinfra I.imited, PaIaHmd, having ity registered
affice at Kinfra Hause, TC No. 14/1026, Val&g’ambaﬂam Trivendrum-695 010, has
developed, maintains and operates an indiustrial paﬁr iirhfch s defined as an infra-
structural Activity under the Income Tex Avt, 1961, [ '
And, whereas, the Central Government has approved the satd Industrial Pavk
subfect fo ceriain terms and conditions memtioned in the s:chadule fo this notification;
Now, ii:erefore in exercise of the powers ca:p"errﬁed by clause (iti) of sub-section
(4) of section 80-IA of the said Aci, the Central Govermment herely notifies an
undertaking developed and baing maintainad and q-mrr;ma‘ by M/s Intarnational Tech
Park Limited , as an industrial park for the purposes of ﬂnc said clause(iii).
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The terms and conditions on which the approval of the Central Gavernment has been
accorded for set ling up of an industriad park by the M/S. Western India Km;ﬁ'a Lintited

Palakkad, Kerafa.

1. (i) Name of the Promoter/induyirial

Undertaking

(ii)

Proposed iocatiom

(iii} Propased aréa of Industrial Parvk

(v} Proposed acfnlrnes

F
(v} Percentage qf allocable area
propased for industrial use -

{vi} Percentage of land ear-marked
for commercial use.

|
(vil) Propesad Noy. of indusirial units

{viii} Total mve.stmc;nzs proposed
{ Amount in Rupees)
|
(ix} Irrvesiment on built up space
Jor Industrial use (dmounts in
Rupees). '

(x) Investment on Infrastructure
Development. |
{ Amount in Rzgoea]es)

: AMis. Western India Kinfra Limited

: Adddress: Wise Park Pudussery
Central villuge, New Industrial
Development Area,
Kanjikode(1.0)

Disnt  : Palakkad
State @ Kerala
Pin Code: 678007

750 Acves.

National Industrial Classification 1987 Code

Section 2&3 (division 20-39),
Seection 4(division 40-43), Section 6

(diviston  60-69), , Section 7 {dtv 75 only)and
Section 8 (Group 892, 893, 894 & 895).

: 606.67%

s 1084

: 330 units

: 580142 Crores

- Nif
: 41.1738 Crures



3

151

Wi aan AR M -.u Tt - o Ry MRS SR isTE MY e - o FEAF s fere—irw i W W e

area, w}uc.‘; .’.si mw!abhz Jor allocation for industrial, commcrciaf or rc.s:dwmm’
purpose and will excinde such area as is used for provision of common facilities like
power, telecom, roads, green belt. In case of an Industrial Park which i3 making
uvuilable the biuil up spuve, the allocable area will mean the net floor areu which is
avaitable for aflocation and will exclude the built up space used for loeating commaon
Jacilities like alr-conditionmg and other lelecommuntcation installations, et

Industriad usq shall include any vty defined in the National Industrial
Classification 1987 code except the following codes:

Section & | Section 8 excluding Group 892, 893, 894, 895
Section 1 | Section @

Section 5 | Section X

Section 7 | Section XT

excluding |
Division 75

The percentagq:! of land to be earmarked for commercial use shall not be more than 10
percent of the allocable area.

In case of an Industrial Model Town and Industrial Park, the minimum investment on
infrastructure development shall not be less than 50 percent of the total project cost,
In the vave of fn Indestrial Park which prevides buill up xpace for indusirial use, the
IR c@mdx{ure un infrastruvture develupment including vost of construction of

industrial spaize, shall not be less than 60 percent of the total cost.

Infrastructure development shall include expenditure on common facilitics like roads
(inciuding approach roads); water supply end sewerage;, common effluent freatment
Jacility, generation and distribution of power for use of the units to be focated in the
Industrial Model Town / Industrial Park, telecom network eic, and such other
Jadlities as ave for common use for inedusirial activity which wre identifluble and are
provided on commercial terms.

No single unit in any project shall occupy more than 50 percem'qf the allocable
industrial arm of an Industrial Model Town/ Industrial Park. For this purpose a unit
meuans u .separaée kcable enitty.

Necessary approvals twcluding that for Forelgn Direct Investment/ Non-Resident
Indiem fnvesfmem' by the Foreign Inveximent Promotiom Buard/Reserve Bunk of Tndic,
shall be tuken s Lparalcb us per the pulicy und procedure in furce.
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Kerala shall coitinue 0 cperate the  Industrial Park during the perind in which the
benefits under section 80I4 of the Income-tax Act are to be availed,

10. The Central Gesvernmend may withdraw, the abiwe approval in case the Internalional
Tech Park, W?:iileﬂeld Road, Rangalore fail i comply with any of the conditions state
above. L ,

11. Any amendment :gf the praject plan without the approval of the Central Government or
detection, in futwre, or fuilure vm the part of the applicant v disclose any materiad fuct,
will invalidate lhe'L approval of the industrial park.

(MONA M. VERMA)
UNDER SECRETARY 10 THE GOV, OF INDIA

Notifiation No. 1291 { FNG. 178/19/2000-1TA-I)

1o
THe Manager,
Government of India Press,
Ring Roud, ;Mayapun' Industrial Area,
{Near Rajowri Garden), New Delhi.
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